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FAREWELL TO RETIRING
MEMBERS— Contd.

SHRI ERA SEZHIY AN (Tamil Nadu): Sir,
from this side, as a retiring Member...

SHRI LAL K. ADVANI (Madhya
Pradesh): Those who are retiring will speak
after theLeader of the House...

(Interruptions).

THE LEADER OF THE HOUSE (SHRI
PRANAB KUMAR MUKHERJEE): Sir, the
normal practice is that after all the Members
have spoken, then I speak in the last.

MR. CHAIRMAN: He wiH speak last of
all. (Interrwptions). I think the proper course
will be that some of the Members who are not
retiring should speak first and replies should
be given by the retiring Members and then
the. o*

SHRI PRANAB KUMAR MUKHERJEE.
Sir, if you permit me, I will clarify the
position, sir, the normal practice here i that—
no question of leader or follower—all tbe
retiring Members who want to make their
observations can mak, them irrespective of the
fact whether they lead a party or not. Th,
option is given to them. And, after your
speach, normally it is they who start first natu-
rally with their leaders and then even if some
other Members want to speak from the sam”
party, they are also permitted and I respond in
the last.

SHRI ERA SEZHIYAN: Sir. a, a retiring
Member 1 feel very honoured by the kind
sentiments expressed by the Chair, I have
always been thankful for the paternal
guidance given by th, Chair; though judicious,
sometimes it could not hav, been appreciated
by us. But even on those occasions we have
always accepted advice given by the Chair w,
have always bowed to the decision of the
Chair however unpalatable it may have
appeared to be to this side or that side of th,
House. In the same way, we hav, always had
the friendly and brotherly attention given by
the Leader of the House, whenever there

was any ques! ion inside the house or outside.
He has always been very attentive and
appreciated th, mood of all the Members and
truly he has been acting as a Leader of the
House, instead of acting as a leader of a fac-
tion.

Sir, il hav, been associated with this House
for the last six years and 1 have no regrets. I
have fruitfully enjoyed every day and every
hour that was given to m, to participate in this
House. Sometimes I might have been silent:
eve, then I thought 1 was contributing
something to the functioning of this House as
a, institution.

It iy highly regrettable that nowadays
Parliament as an institution is not having
much impact and importance felt outside. I
hop, in the years to come, the abler and more
effective persons, who will succeed us. will
retriev, the ground that ha; been lost for
Parliament as an institution.

Sir, in this country as well as in many parts
of the world 'politics' is considered to be a
dirty word. Whenever something goes wrong
in some institution, they say that there is some
"polities" there. Therefore, politics has come
to be associated with something dirty and has
become synonymous with something nasty
and untouchable. But. Sir, I feel proud as a
poliitician. I do not have any regret for having
chosen this field tn work as a parlia-
mentarian. as a politician. I feel th? politics is
one of the important arts of making
adjustments in society so that maximum
benefit reaches the maximum" number of
people. In this many of us might have failed.
But that field is a very noble field requiring
all the attention and all the sincerity that is
available in the world.

Parliament is a great institution. Many of us
come and go and nobody Ii permanent, but the
institution i? Permanent. ,nd it has got a great

legacy, and we are proud tn have I  been in this
institution, t feel that
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in the days to come, some of us, or probably
many of us, might have contributed so much
that the institution may also be proud of us. In
this connection, Sir, I want to say that
whenever there is a job worth-doing it is
worth doing it wel] also. When we come here
and take up the work we do it in all sincerity.
It has been my f<ate for the last 20 years that I
have been in Parliament, I have always been
in the Opposition or in minority because in
1962 to 1967, when I was a member of DMK,
my party was in the Opposition. In 1967 tn
1971, though my Party DMK was the ruling
party in the State, still I was in the Opposition,
being in Parliament. In 1971 to 1977, I was
again in the Opposition. In 1973 when I be-
came member of the Janata Party which came
to power, still I found myself in the minority
in this House, a; good as an Opposition
member. Therefore, it has been left to my lot
to be always in the minority, irrespective of
whether my party is the ruling party or an

opposition party.

Sir, the essence of democracy is not the
rule of majority but the respect, protection
and security given to tlie minorities, whether
it is political minority, ethnic minority or
linguistic minority.

SHRI LAL K. ADVANI; Or governmental
minority.

SHRI ERA SEZHIYAN; Yes, or the
governmental minority. Therefore, I very well
appreciate all the things that have been done.

One thing I want to put on record that often
times we have been found very hoarse,- we
have been found demanding; sometimes we
try to make our voice felt in higher decibels,
though I have not been provided with that
power; nature has not given mo very loud
mouth but often times we have tried to
impress upon you. impress upon the House
and tried to bring some subject that is
agitating outside. This House will lose its
identity orits commendability once it
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ceases to reflect what is felt outside, then the
outside world will not be concerned with
what is happening here. Therefore, we should
be responsive to the outside world and I feel
that is the essence of being a Member of
Parliament. I am not getting the exact words
given in a quotation in the famous work
'Parliament' by Ivor Jennings. He says that
when a Member of Parliament speaks, he
speaks with conviction and sincerity. If he
should speak with conviction and sincerity, he
will be heard but if he is artificial and
insincere, he will not be heard. There will be
so many goings and comings. . .

MR. CHAIRMAN; I think he once said
'Let us pray for silence'.

SHRI ERA SEZHIYAN: One important
thing that he said was—and I think that is the
quotation given in that book—that "House of
Commons is the most tolerant place in the
world, but it is most intolerant to insincerity."

Therefore, whatever we say from this side
or from that side, let us say it sincerely, and if
we do it with sincerity, then it wiH be heard
and we would have done our job.

Thank you.
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SHRI MANUBHAI PATEL (Gujarat):
Mr. Chairman, Sir, I had the privilege of
serving the people of our
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(Shri Manubhai Patel) country through the
Lok Sabha and I have had the privilege of
serving for six years through the Rajya Sabha.
I have gained experience of both the Houses.
In my young days, as a student, I used to go
through the proceedings of the Central
Assembly of those days. The stalwarts and the
intellectual giants like late Shri Sat-yamurty
and others used to argue against the British
Government for hours together. The speeches
ran for five hours, six hours and sometimes 10
hours. But after coming to this House I felt a
great difference. This was either because of
the system or increase in number that the
Members did not have sufficient time to have
their say. They had to condense everything.
On the other hand, we represent the people,
we represent the States in this House, we were
duty bound to express our views on behalf of
the people and the State. So, something should
be done, some thought has to be given to see
how we can overcome this situation.

Also, Sir, after independence great
exp3ctaWons have been arousen in the minds
of the people that this is the sovereign body of
the country which is going to mould the
future of this country, which is going to
improve the total situation of this country, and
also the lot of the masses. But year after year
there is disappointment. Although we here in
the House, try to have some consolation that
we have been able to achieve something, we
have been able to do something, etc., but the
feelings outside the House, in the hearts of the
people, are quite different. That feeling is not
with regard to the working of the Government
only but of the sovereign institution of
Parliament consisting of both the Houses also.
We are seeing that there is a slow erosion in
the sovereignty of Parliament. The
Government in power—whichever
Government it may be, belonging to any
colour or party—should see to it that
Governments will come and go. This
{institution is
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going '.o remain for ever for the betterment of
the people because we have accepted by our
Constitution  the  political form  of
parliamentary democracy. When it is a
parliamentary democracy, Sir, the role of the
Opposition is also very important. We from
this side always wused to attack the
Government, or some times make some
personal attacks on the Minis ters. But it was
never personal; it was the role of the
Opposition party that we were dutybound to
see that the Government is always alert to
solve the problems of the people and that
some friends on the Treasury Benches do not
become lazy. At the same time the
Government should not go with that speed
which will destroy the very framework of our
Constitution. So the Opposition had to work
as a brake also sometimes. It was with this
view that we all, belonging to different groups
and parties and also Independents, had never
any enmity towards any person. It was all im-
personal. If I tell you the truth after my
experience, it is not we members who are
speaking; it is the benches which are speaking.
When we were on this side, we were speaking
the same way our friends were doing when
they were on this side. I saw Mr. Pranab
Mukherjee to be more furious and angry than
what I was. I thought that my lung power is
very powerful and sometimes in orderto make
myself heard, I used to use my lung power.
But I could not beat Shri Pranab Mukherjee
that he was in those days of 1977 or 1978. So
it is not that the Members speak; it is the
benches that speak; it is the sides that speak.
When you are on this side, you are speaking;
when we were on this side, we were also
speaking. The only neutral position which
does not speak is the Chair.

On this last day of our term when we
Members are retiring, in an artificial anger [
rebuked my friend, Mr. Makwana when he
said: "This is your last day", I said: "God
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will decide my last day. It is the last day of
my term". Mayl remind
you...

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA): 1 said, "last
day in the House".

SHRI MANUBHAI PATEL: .. .that
Members never have the last day in this
Parliament House. If a Member retires from
this House, either he is elected to the other
House or when he is defeated from that House
he is elected to this House and when he is not
a Member of both the Houses, after 10 or 15
years' standing, he cannot leave the
atmosphere of tlie Centra] Hall and he
becomes a club member of the Central Hall.
Thereafter though we have completed our
wishes or ambitions, till our old age our soul
remains under that dome. You can see some
cats also there. They gay they are the
dissatisfied souls which are roaming. So a
Member never retires. Even if we retire, we
retire either from the Parliament or from both
or either of the Houses, but we never retire
from public service, we never retire from the
task which was bequeated to us by our
forefathers in those days to fight the British
imperialism to get freedom and after
achieving freedom to see that the torch of
freedom always keeps burning from the sire
to son. It is with that spirit that, even if we
retire from this House or that House we will
never retire from the service of the people till
the last drop of the blood, we Members who
are working either in social life or political
life. wiH be always working for the people.

It is with these feelings that we work here
and now when we go out, we will have the
same spirit. Last but not the least, naturally as
we used to attack some friends on the
opposite side, they used to react. And after
we went out, we used to take tea or coffee
together. What Pandit Nehru said once when
two Members quarrelled, perhaps my friend,
Mr. Maurya

[23 MAR 1984 ]

Retiring Members 206

also will tell us. Somebody had complained
about his quarrel with another Member and
Pandit Nehru said; 'It is within the four walls
of this House only; forget it when you go out;
neither are you enemies; you are friends. That
spirit of friendship should be there. As part of
your duty either as an opposition party or the
eruling party if you have performed your duty,
well and good. But after you go out of the
House, you forget that and always be good
friends;" Sir that is the spirit we have always
maintained. My friend, Shri Ladli Moha,
Nigam referred to it but I do not want to refer
to that again. But I want to refer to another
sister, Shrimati Usha Malhotra who has come
now. I would like to apologise. From this
side, when either Shri Kulkarni or I or
somebody used to pick up certain arguments,
the whole Sisters' Brigade used to oppose us
tooth and nail and sometimes we had to be
very harsh. In your absence I said that there
was nothing personal; it was all impersonal;
it was part of our duty.

So, Sir, we Members who are now retiring
always wish you and our friends on the
opposite side all the best and godspeed to
serve the country. Thank you.

MR. CHAIRMAN: Before I call upon the
next speaker, may I request that the same
sentiments may not be expressed over and
over again because then they may become
stale?

SHRI GHANSHYAMBHAI OZA
(Gujarat): Sir, at the very outset I may assure
my honourable freinds that I am retiring with
some satisfaction—emphasis on 'some'—
about what I heard and what I saw in this
House. I also will remember with some satis-
faction some speeches and some con-
tributions made in this House by so many
honourable Members whom I hold in great
esteem.

Sir, I do not know whether you remember
it—I once wrote to you: I tried to catch your
eye to put a supplementary question.
Unfortunately
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[Shri Ghanshyarabhai Oza] I could not
catch your eye. I never tried to catch your ear.
So I wrote to you a small note that I would
rather let go my right to put a supplementary
than lower the dignity of this House of
Elders. And you were go kind as to express
your regret about not giving me an
opportunity to put a supplementary.

Sir, today, nowadays rather, we read in the
newspapers what is happening in so many
Assemblies of this country—whether it is
West Bengal, whether it is U.P. or Jammu and
Kashmir. All these scenes are publicised all
over the country and all those who are
participating in panchayat deliberations,
municipal bodies and corporations are reading
these news. Sir, you were right once when you
said that all our proceedings should be
demonstrated on TV. I share your anguish. It
has been rightly said that democracy, in order
to be successful, must educate its masters, not
make them only literate. People who had no
right to remove a chav-rasi are given the right
of removing a Chief Minister or a Prime
Minister, vast illiterate masses on whom we
have conferred the right of franchise *-
illiterate, ignorant and poor. If we want to
make this democracy work successfully, we
must educate our masters—educate them, as |
said, not only literally but educate them also
how to function in a democracy, how to
behave, how to exercise their franchise. Have
we done so? If we put our hand on heart, we
politicians should be sorry that instead of
educating our masters in the right direction,
for the last so many years we have taken them
in the reverse direction, and today we are
paying the price for that. Sir, I wish
democracy in this country should not be a life-
less form of democracy. What is being said by
the people today? Do they think that the active
politicians in the country are respectable
people? When we move out in the streets or
on the railway stations or on the aerodromes,
are we looked at with respect by the citizens
of this country? Do they
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not read what is happening in these Houses,
Assemblies and other bodies? I am happy that
they look at us with contempt—not excluding
me. Do they not feel that the politicians have
ruined this country? This is what the common
people in thig country say. When finger of
corruption can be pointed out at most of us
and we are spreading our tentacles all over the
country in various forms in the administration,
do you think that they wiH not behave with
insubordination and all these things and they
will be upright and honest? What sort of pat-
tern of behaviour are we putting before lakhs
of karamcharis in this country? So, when we
hold such responsible positions, as Gandhi
rightly said, "Not tons of sermons, but ounces
of practice", is the need. What are we doing,
the politicians in this country, whether in this
House or in the other House? I am blaming
myself also. Our behavioural pattern is such
that only tons of sermons and not ounce of
practice. When fingres can be pointed against
us, do not expect the vast multitudes of people
in thig country, ignorant, illiterate and poor, to
have another set of behaviour? Not at all.
There is a book by Gandhiji in which he said
after we got freedom: You politicians behave
like this, you Members of the Assembly, you
Ministers, you officers behave like this in thig
poor country. That will be the best example
for others to follow, But, unfortunate”, aU of
us are guilty—I include myself; I feel equally
guilty. Having been in active politics for the
last so many years, having occupied import int
joositions, whether at the State level or here or
elsewhere, I am harbouring a very guilty
conscience today. Whether I am here or there,
I want to behave like a good citizen, not
create, what they say, upa&rav, be in
complete control of my mind, my body, my
soul, I think we should start with this exercise.
If the people from the top behave in a right
manner, then only will these vast ignorant and
poor masses forgive us. People used to go to
rishis to take lessons. Let usall put our
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heads together. As I have been saying so
many time, when we were framing the
Constitution, we did not say that the
Congress was fighting for freedom and,
therefore, Congress alone will frame the
Constitution. Those who did not take part in
the freedom struggle were invited. We
invited Ayyangar and Santhanam and
Ambedkar and said; This is the question of a
Constitution for the nation. Therefore, let all
of us put our heads together. Has the situation
not arisen in this country when all
conscientious citizens and politicians should
put their heads together and find out what
will suit the genius of this nation, not by
word but by illustration. We are heading for
something for which we will be sorry and
guilty. Therefore, as I said in the beginning, I
do not harbour any grievance against
anybody, I do not blame anybody else, I also
feel so much guilty about it.

Therefore, I would earnestly request the
remaining Members, and all poh-ti-jians who
are active in this country, to lay a good
behavioural pattern, not tons of sermons but
ounces of practice.

DR. M. M. S. SIDDHU (Uttar Pradesh):
Sir, I am a little in a reminiscent mood. Two
events pained me during this tenure of six
years. The cruel hand of destiny snatched,
one, Bhupesh dada, and another, Piloo Mody,
from us. These are the two events of regret,
We survived them. One was elder to me and
the other younger. They are no more with us.
There was the viod left, we felt. I always
felt so.

I have been fortunate, and I am happy too,
that after fulfilling my task I retire. I shall
cherish th-? memory of all thoss who retired
before and those who are present to day.

I thank you, Sir.

SHRI HARKISHAN SINGH SUR-JEET
(Punjab): Sir, this House has its own
traditions. If we go into the
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proceedings of the House of the time when
the Congress Parcy wag in opposition and
when it was the ruling .party and similarly
when the Janata Party was in opposition and
when it was the ruling oarty, we would be
able to find that it is thi; House where we
were able to express freely and reflect the
mood of the people outside. There have been
very hard exchanges, but afterwards very
good relations. That is the tradition which, 1
would like, and I expect, will be carried
further.

So far as I am concerned, I am satisfied
because I have been discharging this
responsibility on behalf of my party and
since my party is satisfied that I was able to
presett its poli-m-ies. And if because of my
contribution there is anything positive the
credit goes to my party, and if there is any
omission that is mine.

Sir, so far as all the Members are
concerned, they have been very consi derate
to me. I feel relieved because there will be
one responsibilty I<*s on me. Bu.' I will
remember all of you.

Thank you. SH.

SHRI SYED SHAHEDULLAH (West
Bengal): Mr. Chairman, we are, or ought to
be, always among the people whether in this
House or elsewhere. So, personally speaking,
it does not materially mean much of a change
in one way or the other whether one is in the
House or outside it.

The Upper House is not generally and
particularly susceptible to sweeping charge
by its very .ialure. It is after all party politics.
Parliament is the most august institution in
the State, So, to have been Members of this
House is to have been Members of an august
institution of a great country. I have had a
very valuable experience. There have been
pleasant experiences also when sparks and
repartees flew from one side to another and
sometimes, Mr. Chairman, from you. That
has been a pleasant experience. But
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[Shri Syed Shahedullah]

in any case it is a battle field of causes and
ideals.

I have been personally grateful to my party
for having given me the opportunity to
associate myself with causes which I consider,
and my party consider, valuable and ideal for
the country. Sometimes in this House we have
gone beyond the rules. Nevertheless, we
always concede, a properly functioning
Parliament is at least a safeguard against
autocracy and as such, this House has
maintained much of the honourable traditions
of this country. Sir, I offer my gratitude to the
officers and employees of this august
institution, who have given us help and
guidance all these six years.

Finally I will relate a personal anecdote. In
the early years of my boyhood, I was taken to
garland Mrs. Sarojini Naidu. She asked me to
tell my name. I told her, "Syed Shahedullah".
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I was not able to reply at that time. But that
question has increasingly loomed large before
me, not only for myself personally but for the
state of the country, the condition of the coun-
try. What do your activities and your character
testify? Do they testify to the progress and
welfare of the coun-tr or not? That question
has loomed large, larger still from the day of
independence and it still continues to loom
large.
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So, Sir, with this question still looming
large, I offer my thanks to you for giving me
an opportunity to speak.

MR. CHAIRMAN: Mr. Mathur.
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DR. SARUP SINGH (Haryana): Mr. Deputy
Chairman, I am in a very serious difficulty.
Since these are going to my last words in the
House and since I am a student of English
literature and History, I remember some last
words of Nelson. Lord Nelson, for instance,
said: "Come Hardy, Kiss me". Now, for
reasons of mo-1 P.M. desty and personal
safety I cannot say this to Sardar Buta Singh
{Interruptions) .

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS. SPORTS AND WORKS
AND HOUSING (SHRI BUTA SINGH): Sir,
I offer myself for the reverse game.

DR. SARUP SINGH: Well, Sir, I do not
know what to say, because my profession,
unfortunately o.- fortunately, is not politics.
My profession has been an academic
profession. We have found in the academic
profession that there are three kinds of
teachers: those who are forgotten, those who
are hated and those who are forgiven. It has
been my wish to belong to the third category,
that is, the category of
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those who are forgiven. I stand here today
again to say this: Please forgive me for my
lapses. I have been a very indifferent kind of
a Member and I am sure I have disappointed
almost everybody concerned.

SOME HON. MEMBERS: No, no.

DR. SARUP SINGH: And, Sir, I have not
done in the Rajya Sabha as I should have
done. Unfortunate®, politics is not in my
blood. I cannot help saying what I feel like
saying my friend was saying that in the
British House of Commons sincerity is very
important, and I am also told that in politics
you have to say what suits the occasion. In
my case, occasion does not matter. There is a
verse of Igbal-— I hope nobody challenges it
from the other side—and it is this;

arfaw § 9% 9% W@ THAaA we,
afam Fdt-Hefr 3& avgr fr Bre

a3y fovs ag & 5 @ avg ag
SATET BT &A1 § AIX 99 a7%71 BT A
Z, 8 AT AT AT EA E | TEm AT
B 7ga 74 g1, ATAE A D 9
iy, ffe ox A w1 0@ favay g fx
w@ fagar om #iT fadr woea 837
T8 Wgeq # 2| §, WEe g1 &, tavad
0 TF AUA-—THH {A OF T17 6T

L8

g oy

as one who may not be a professional
politician.

B Fg AT {7 ag T 2 5 55 77 A
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HI 5T FT AT AEE T, WL T
S FETE gard | g faaEd F e aed
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ATE, A AR AGT FL, A GF wrar
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The affection and the kind consideration
that I received from all, I am most
grateful to you all for that. And, Sir, with

those words, I repeat my sense of
gratitude to you all. Thank you.
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SHRI A. G. KULKARNI (Maharashtra ):
Mr. Deputy Chairman, Sir, many of my
friends have expressed their feelings and I do
not want to repeat them. I am an old Member
of this House and J have seen many of the
great leaders of this country who were
Members of this House. Il was a pleasure lo
listen to them, to what they said. A few names
come to mind—Iate Setalwad. Mr. Daphtary.
Dr. Gadgil. Mr. Rtithnaswami and many
others. As some of my friends said. I do feel
that the new generation is coming in the
Parliament and it is very difficult for the new
generation to hold the old traditions because
they do not see with eyes with which we see
the light because we have been brought up in
a different style due to our participation in-the
freedom struggle. So, I do not want to give
any advise to the new Members. The
uniqueness of this House apart from the Lok
Sabha exists in the establishment of its own
conventions and the connivance by the
Chairman, they Deputy Chairman and the
Presiding Officers in the maintenance of
these conventions even though
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they are not in tlie rules. That is ihe position
of this House. 1 would request my friends,
whether in. the Treasury Benches or in ths
Opposition, to uphold the conventions and to
re-establish them. | would say one thing for
the guidance of my young friend, Mr. Pranab
Mukherjee. In the existence of Rajya Sabha,
there have been about 1500 times when the
names were mentioned of the Lok Sabha
Members. During 1977 to 1980—I have got
the latest information—names have been
mentioned about 1400 times. J would only say
that we should be more considerate when we
take names. I might have been at fault many
times. But we must be considerate. I do
expect that and 1 would request through you
all the Members of this House not to lose the
uniqueness of this House. This House is very
unique. 1 remember, Sir, when my friend, late
Shri Bhupesh Gupta was in his last days, there
was an occasion—I; do not want to mention
the name because that leader has also
departed—when he was ciiticising, [ asked
him, "Bhupeshda, why aio you criticising and
wasting your time?"- And he said, "Mr.
Kulkarni, God knows how long I may live: I
know what ailment I am having. But I speak
for certain principles. And I am a friend of a
family and I desire that this should be brought
to their notice." And he was very forthright in
putting his own views.

Mr. Deputy Chairman, Sir, in the last 15
years of my life in the Rajya Sabha, there
were many occasions when ther? were bitter
exchanges, particularly jwith my good friend.
Miss Saroj, Smt. Usha and all that ladies
brigade and I was joined on this side by
Mauryaji and so many o.hers. But, Sir, I take
all these in their own stride. This is politics
and it usually goes on, and nobody takes it
very seriously. But, Sir, T would only request
I would only desire that the uniqueness of this
House should not be eroded.

Sh; 1 want to make only two points. One is
that T would only advise the youngsters who
come that this Parliament has got another
tmtaie facility in the form of
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an excellent Library and a Reference Section.
And I find that only a few pie from this
House—I do not know about the Lok Sabha—
taking advantage of this. Sir. really I want to
commend to you, Sir, to the Chairman, and to
the Speaker of the Lok Sabha, that the highest
traditions of reference and research library
and staffing of the library should be
maintained because that is where we learn
what to speak, how to speak, and how did
those old stalwarts who drafted this
Constitution participate. Sir, 1 used to see
many times Bhupeshda sitting in the Library
and reading all those records of what Panditji
said, what Krishna Menon said, what Kamath
said, and what Nath Pai said. And we were
thrilled to read all those papers. I would only
commend to my friends that this is another
source where you got all the facilities. And
the Library staff are very kind aEd consi-
derate. Similiarly, Sir, I am also to commend
the Secretariat of the Rajya Sabha. For the last
15 years, I have seen that the Secretariat has
behaved with all the Members equally and
they have never shown any favour to
anybody. They have been very considerate
also to the Members. Interpreters and
Reporters services are efficient. Many times |
used to go and fight with the Chairman or the
Deputy Chairman or the Secretary-General
that I did not say this sentence or that sen-
tence. They were so kind that they used to ask
me to sit down and listen to the tape as to
what I said. And many limes I was myself
satisfied and I had to apologise. But, Sir, I do
say that all these services are efficiently run.
They have got alt the efficiency and that
should be maintained for ever.

Sir, with these words. T thank you again
and all my friends with whom I have worked
for the last six years and nine years earlier to
that.
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A good soul fallen among tbe Fabians.

SHRI DINESH GOSWAMI (Assam) j Mr.
Deputy Chairman, Sir, it will be hypocritical
of me if I do not admit that I am feeling sad
that I am leaving this House today. I feel sad
because parting is also sad. I feel sad becawe |
will miss the company of so many distin-
guished personalities. I will miss the company
of the hon. Chairman whom I know from his
judgements when 1 was practising in the
Gauhati High Court and whose judgements I
shall have to quote when I go back again and
practice in the High Court. Sir, I will miss
your company.

In fact, Sir, I remember with pride the day
when [ was chosen by the entire Opposition to
contest against you for the post of Deputy
Chairmanship. It was proud moment of my
life. I contested against you not because I had
anything personal against you. I have always
had the highest regard for you and it is a
matter of deep pride for me that our
relationship and friendship continued to be
cordial and both as a Member and as a
member of the panel of Vice-Chairmen I have
always got the best of guidance from you and
also help.

I wiH miss the company of all the
Members. I think, without much risk to the
twenty years of my married life, T> can say
that I will miss the company of so many
beautiful ladies of this House, who are in
abundance. I will miss their company. Whom
should I name? Mrs. Amarjit Kaur is not here.
One person whom I have not been able to
forgive' is Mr. Kalp Nath Rai because Mrs.
Amarjit Kaur used to sit by our side and he
snapped her up and took her to that side. I
will miss the company of Miss Saroj
Khaparde with when I used, occasionally, to
exchange a twinkle when the exchange in the
House be-
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came a little bored and my complaint is
that I found her giving more attention to
some of the eligible bachelors of this
House; men, graceful men, like Mr. Ladli
Mohan >If igam, , Theyf always get more
attention. I will miss the company of
Mrs. Usha Malhotra and Mrs. Monika
Das, two of the most ablest interruptors
whom I have ever seen in any Parliament
of any country in the world. I used to
complain. They used to interrupt only
Mr. Kulkarni and Mr. Mathur. 1 asked
them 'will you kindly tell me, what you'
see in them or what they possess which I
lack?'

I will miss the “company of the Leader
of the House. No doubt, many a time, we
have crossed swords. But our personal
relationship and personal friendship has
remained as sweet as ever beause it is not
only the friendship of this time, but our
frindship has continued over the years,
when I was a member of the Lok Sabha
and of this House. I will miss the ompany
of many distinguished personalities. |
will miss thfe company of my friend, Shri
Buddha Priya Maurya, who has,
temperamentally, nothing in common
with lord Buddha but whose tenancity
has much in common. Equally, T will
miss the company of another great soul,
Select Committee Jha who s,
unfortunately, not here.

I feel sad that this forum, this high est
legislative forum, which was available to
me to air my views and the voice and the
sentiments and the urges of the people at
least temporarily— do not know,—will be
bar-. red from today. But I am leaving with
a feeling of contentment also. I .am leaving
with a feeling of contentment because, for
the last six years, I have fought with the
limited abilities which I had, for the cause
for which I wa, sent here, without any
compromise whatsoever. After all, we can
perform only with our limited capabilities.
Whether my assessment of the political
situation, whe-
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ther my judgement of the political
situaion and the issues have been correct
or not, I am not the proper person to say.
It is only the future events whih will
show this. Perhaps, f. can go back with
some satisfaction that I have not
compromised myself on whatever issues
I considered best, fit and proper to be
projected before the people.

I als© go back wth a sense of dis-
appointment because I came in the
company of so many distinguished
personalities and some of them the future
generations will not have the privilege and
the opportunity to meet. References have
been made to Bhu-pesh Da and Piloo
Moday, two personalities so dissimilar
from each other in physique, one was frail
and the other was hefty; so different
in temperament, one who believed in
simple living and the other believed in all
good things of life; so different in their
political attitudes, one  believed in
complete freedom and the other believed
in State control, one had the model of
the West before him and the other
the  Communist model. But they had
many things m common.  Both of them
loved this country, both of them were
proud of the potentials of this ocuntry and
the greatest thing was that both of them
never hand malice whatsoever. Their
political convictions never came in the
way of their personal relationship and
their personal relationship could not
affect their political conviction.

I have lost in this House another person
whom we could have for a very short
period, the white lady of the silver
screen, Nargis Dutt, whose company we
had for a short time. We missed also men
like Bagaitkar, and probably because we
will be going”to .various fields I will be
missing many persons. I am feeling a
sense of contentment because, normally
speaking, Rajya Sabha or the House oi
Lords is considered to be the House of
secondary importance. In fact, at one
point of time the House of Lord* was
described by same body
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that it is a proof of life beyond death, but our.
House has been one of the most vibrant
Housel In faci, the tim* most virabant times
in the Indian political life. I-came to this
Mouse in 1978' when the monolitic structure
of the Congress was broken amd tHe
congress, for the first time, was sitting in the
opposition, the Janata Party was- in power.
And one of the. most interesting features was
that the ruling party was virtually in a very
small minority in this House. Then the no
confidence motion came, and I was one of the
persons instrumental in bringing forth the no
confidence motion. . At that time we did not
know that the Janata Party would have fallen.
We found that the friends on the other side
came to this side and those who were sitting
on this side came to that side. We, of course,
remained on the side where we were, but
these are mowientus times of our history.

For a very short period I was also in the
ruling party during this period when the care-
taker government was there. In this
Parliament I have remained in the ruling party
for a short period in the sense that evfen
today I do not know where my seat in the
ruling party was allotted.

Shfi K. C. Pant was my leader then. After
some political parleys outside when I came, |
came to know that the leader has announced
the resignation of the Government and the
House was prorogued sine die. I did not know
where my seat was. ]] have not itried to
ascertain also because I feel that something
which is not known is better than something
which is not there.

I wish to express my deep gratitude to all
the members for the abundance ot goodwill
that I have got from them and the valuable
guidance I have got from them. I wish to
thank the Secretary-General, Shri Sudarshan
Agarwal. Normally speaking, a person, does
not justify
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name but in Sudarshan's case he has been
'Sudarshan' always.

I wish to thank all the staff particularly. I
feel that the staff of the, Parliament is one of
the most ablest in the country. Sometimes we
often discuss that why it is that the same sort
of efficiency which works in this House is not
reflected outside. If the same efficiency were
reflected, probably the functioning of the
Government would haVe been much better. I
know that many persons with whom we do
not come in day today contact here have been
working for us, especially the Interpreters,
Reporters, Stenographers, the persons who are
in the Pay and Accounts and in all other
sections. Maybe, in my tenure as Member of
Parliament I spoke something which may not
be palatable. I wish to express my sin-cerest
regret if, at any point of time, I hurt the
sentiments of the members and I will request
the Secretary-General to convey to all the
staff that if, at any point of time, I said or did
something which was not becoming of me, I
hope they will forgive me for that.

I do not want to take much time but
obviously most of ps will be going in the field
of politics, we will be discussing about "this
Parliament and I will consider it to be a
moment of great pride if, at any point of time,
when Parliament is discussed and my name
comes up, some sweet words are spoken
about me. I will feel that is the greatest
achievement for me.

I will- conclude by one or two stanzas from
a poem of Thackary which has been borrowed
from Denning. When he retired, he said, |
quote:

The pla, is done, The curtain drops, slow
falling To the Prompters Bell A moment
yet the actor stops And looks around to say
farewell The approving audience gives hirn
cheer



237 farewell to

He bows and then say; his say Yet
down his cheek there falls a tear

For, him it is the end of the day.

For me it is not the end of the dayj; it is
the end of a chapter in my political life.
And T' conclude by jBaykig: 1 have -
fought a- good fight. I have finished one
. of my courses. I have kept the faith.

SHRIK. C PANT <Uttar Pradesh): Sir,
as I. was listening to the sentiments of
various friends who have spoken" a Host
of "memories crowded upon me ¢ not
only of the last six years that I have ibeen
in this House as a member but of my
association with this House earlier as a
Minister/ And it is but natural that many
images, many personalities, many
moments of tension and anger, moments
of humour which have kept this House
going, came back to my mind. I would
refrain from mentioning names because it
is invidious to mention names.

One very fortunate pattern of be-
haviour that has been evolved in this
House over the jjijears is the close
friendship that exists between Members
from all sides. Sir, I shall treasure very
much the friendship and affection, the
consideration which I have received from
Members on both sides of the House
over, the years. And I think this has been
the experience of all of us. Acrimony
ends in the House itself. Once we are out
of the House, over a cup of tea that
acrimony disappears.

I would also Ilike to join those
M”mibers who have thanked the
Secretariat and the staff who have
worked quietly, unobtrusively, un-
grudgingly, helpfully and with devotion
to keep the wheels of Parliament running
smoothly.

Sir, a reference was made by
Manubhaiji to the old Central Assembly
days and so my mind went back to my
father's period in parliament. He was
first elected to tha
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provincial Council VMcTi j-fted- t© fee
known as U.P. Council in those days, I
think about 8 years before I was born, and
after that he came to the Central
Assembly—the  old Swaraj Party—and
off and on when he was out of jail he ,s
either in the Provincial 'Assembly -"of - in
- - Parliament. And, Sir, I had seen him
function as the Leader of this House in the
last phase of his life. Therefore there has
been that association with this House.
There was a reference to Bhupesh Da Sir,
the  affection  which I received from
him—I do not 'mind putting it on record
although it is a personal matter—had so
much to do, as it did in the case of
many  other senior leaders, with their
relationship with my father.  So on this
occasion, you will permit these few
personal references—though I  have
never made personal references in this
House, but 1 think it is an occasion
when I should say this and place it on
record and thank them—Sir, I am re-
minded here of the fact that on the last day
of his life my father wa, preparing to reply
to a debate in this House and his last
words to me were to call Mr. Ashok
Sen so that he could be asked to reply
to the debate the next day. To me this is
a reminder of the profound respect
in which he held this House. Therefore,
this is always colouring my own approach
to this House. I have tried to live up to
these guidelines and, again, 1 have
placed this on record not out of
sentiment but because I hope that this is
something that will be known t, Members
who here and who should, in my view,
regard this as a sacred place, as a place
which reflects the sovereign will of
the people, which alone is competent to
reflect the sovereign will of the
people. Sir, while 1 agree that the
reflection of the mood of the people is
one of the primary functions of
Parliament. I don't  think  that ia
enough; [ think it should guide the mood
of the people.

Today when we find that there are
forces which are trying to damage
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the unity of this country, then every word
spoken in this House, the conduct of
every Member, is picked up, is
scrutinised, and has an impact on the ¢
minds of other people outside,
particularly the younger people. And so,
my only plea is that although each of us
has his constituency, our sense of
identification with the aspirations of all
the communities and all the regions of
this country must be complete and that
would be the biggest single factor to
ensure that the sense of national unity is
strengthened.

Sir, I would also like to say just one
thing more. I have watched, as so many
others have, over the past few months
with concern and anxiety what has been
happening in Punjab, for instance. Now,
the Rajya Sabha is a Council of States
and I had hoped, maybe this House could
do a little more to assist in the solution of
such burning problems as in Punjab. This
is not the occasion to go into this matter
but, while the Lok Sabha has special
responsibilities in matters of the Budget,
this House, in my view, should be able to
have some special responsibilities in the
matter of States, and this will give it a
distinctive dimension; its role would be
more distinctly defined in an area which
this House alone can discharge
effectively.

Sir, the new House will have many
younger faces. I leave this House with a
sense of hope, and I know that these
younger faces will represent younger
minds who will look forward also with
faith and hope jn the future of this
country. Perhaps some of them may be
unaware of the limitations which longer
experience in the field generates in some
of us, but I hope they make up for it in
terms of a renewed hope, zeal and zest in
seeing that the problems of the country
are solved, in strengthening the
institution of Parliament and in carrying
the work which has been done her* over
the years forward in
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a way which will strengthen the basic
unity of this country.

Thank you very much, Sir.

« a7 fww wtq (wig w2m)
@ Irawmafa o, w9q faa ardi,
i FOT WE g7 ¥ A q FO0
Fwe § N W gqdEl w0 @)
I FAT qEgaT g, A @ &
agq W & S8 ad qF w7 &
w gfar § or, & 0 W T9
FARIT ¥ g9 # {AFO FA X
foy, ar a7 w7 § fav woe
A € 4 fan v & A wR
w1 T4 9T F W@ ogw FMT A
Tl A A A wae g1, el
arare 1, Fam Tagro 408

LU T O B R U i (O 6
mEr-Har o+, Gfoa s F s
v aoir o gigar o Faarg
A0 WO Y & 22 ¥9 qF
=T | § A9 1962 §[§ T ,:.;'J
T oAt 8 T 99T §.8 Y
ANTRA A @ w¥ wral, gfagme
TTOOHT AET 0 1967 § AT g,

¥ & w7 AV 9, 98 qa1 3
TFEMIT N F—-ETa FATE AR
§ 7 ¥—a37 3 waT A% §
7 A fam gf T 10 g a1z
gl 1 ogwE g8 T fye
aWTTs e g€ o« 1s71 # gl
fife & T9g & =9 qagis m
T g FEAITO 29 & W M
R F AW WIn AYT T AN T 4
tfezr o) & sfear @ w1 ey
frr wreft ot & "3 ay
A & wfas & guisa Fwar
™ azE 4 ¥ arw f—an v
i@ Y FEA, ST qzw R
OrFIT g, f‘qﬁ':fﬂ'ﬂq A=A
ara faerd ¥ amg 3w awr gev
T F AT wgar §



241 Farewell to

SHRI HANSRAJ BHARDWALI:
(Madhya Pradesh): Are you sure that you
will come?

SHRI BUDDHA PRIYA MAURYA:
Yes, I will come.
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T A& Z AT R weRh g e g
wWwEAm guEt &1 qafem adl @t
¥ oA T oA e

"Parliamentary democracy and caste
system cannot go together."

AY WYAr AR 1A AF Al
A g FgA 31 vy fman, i fem
i wrare w7 ® 37 gEaw
¢ fr Fwz wiFwns 21, ag oo (Jq=09
T | Ol uT WAT BT AT FAN
za A 91 2 faed fe a4 iy wa |41
famr w0 TE F 300 PEET AFAET W
T (T IHA TH QENF 151 4FFAT 77
AHAA Z1 A A A WAT 7T HFAT 8,
Ffaa vremfa & fam 20 wm=l w0
ez faar miz oRmafeg) a1 agaa foe,
7% FE Tl B 2 | AT ag AR
SaTAT {59 1 AZI WFAl | | qE T4

mThe leader of'the nation should be
elected directly by the people.

a8 A1 FE faw gt gag T AN
F1 3¢ 7@ 21 Mo 1 afaw Zor 22 A
el | wur o gg wrEal & fe—

One State, one language should not be
confuse<j with one language, one State.

uF g3 A am &, ag fogia &
qIANT TP, T AIT A FFAT WF,
S OF wraT FUF A15T 7T, THFT A
AT T ATAT & W7 A AT FFEr Fawy
A ATAATE | GAOTI AT 57 AT H A
faasr defrfaez o e avg & amar
HIT, T AT 1 ZF 479 7§ A7 K
T|AT TET E W7 A AT THW AT H F=1
gt A WA g7 AF /A, W wiw
agl #1 AT AT @AV, W0 g A_A
TEAT |

qraq, # g ward g, 39
weafy 1 1 oW g ST gWIT
#wrafa & | ey AT § w9 8T
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IAFI IGT 2, AA ITHT FEFG W 39
T R Fe o qg Avw AfeEw @ gie

Fgl |t . &9 IAwt @ 1 Ag AN THY

FAIT A L AN, q¥ AgT wEW. Ala
&\ 9ET TEA T g WY A1 IAF! wA 17
| ANAT A1 F AT E AU &9 F
AAT AT 17, F1 (AT gUW | a7
¥aT | I ERWE R W afeanz
¥ A%Fq W1 A7 & AAT | H wqrdr

« OUA ARTH AGT T F21% FT {17 37 T1571

F1 AT g2 797 7Y mry, Hfew g
FEAWT H REwT fawar 20 ®er wow
U7 7 AITAT 0T FwwgA g fym oA
FIAAT U7 1 AT w7 Ag w7 5 ag
Ayl a%9a7 § gAY 7w 37 fay) 59

AT AE WYETHH wa w7 g ;U

o197, 3@ ATZET 2 fAE F oawy
V7 & ot Fader wreans, @7 & wava g
fa faaré fEdT &1 wegr agr avar
"1 A1 Il WA 6T AT, WiAE
aafas w1 g 1 afFa g fvarg 2 25
faard % awa w5 & 1€ wed) g g @
1T AT AHT FIA |

MR. DEPUTY CHAIRMAN: Shall we

continue with this, or we shall have it after

lunch, because there are still many speakers
left?

SOME HON. MEMBERS: Let us
contiune.

MR. DEPUTY CHAIRMAN; Then
I will request hon. Members to be brief in
their observations. (Interruptions)

SHRI NIRMAL CHATTERJEE: (West
Bengal): Their feelings have been "
suppressed so much that they are letting
everything out today.

MR. DEPUTY CHAIRMAN: Either
we complete it now or we have it
.after lunch. (Interruptions) AU

right, please be. very briefin your
observations.
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DR. MALCOLM S. ADISESHIAH
(Nominated): I have to go to another
meeting.

SHRI RAMANAND YADAV (Bi-
har): Let the Papers be laid.
(Interruptions)

MR. DEPUTY CHAIRMAN: Let the
Ministers also wait. There is no hurry.

DR. MALCOLM S. ADISESHIAH: At
this rather solemn moment 1
wish to refer to three facts: one is a
memorable matter; the other is a
momentous memory; and the third is
an inefflacable moral. On the
memorable matter, it was my privilege for
over two and a half decades to be
associated with shaping the international
life and destinies of the world. I do not
believe that we made a very good job of it,
judging by the nuclear overhang that we
face inthe world today. So it
has been fascinating to me to.have
a ring-side seat watchng and
participating in the shaping of the great
tvent; of the great country over the last
six  years. In such participation there
have been moments of great exhileration
as when this House adopted
unanimously  certain decisions such as
for instance, all of us hailing the great
scientific achievements, without regard to
party; there-have also been moments of
frustration when we seemed to be
descending to the market level, what is
called the fish market, shouting at each
other. These were part of the shape that we
gave to the events in our country, and I am
proud that I have been part of it.  The
momentous memory that I carry in the
end. that after all the resolutions that we
have passed have been forgotten, after
all the documents that we have
gathered from you have been gathering
dust, and even the decisions that we have
made are no longer in our mind, the one
memory that we "will carry with us, is the
human face, the human companionship
and friendships that we h?ve made
starting with the great personalities ~who
occupied  this Chair—the quiet and shy
Mr. Jattl,
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the learned and  humorous Mr.
Hidayatullah, the gmooth Ram Niwai
Mirdha the stern Shyam Lal  Yadav, the
confusing rotation of Vice-Chair, men,
moving between men and women so
that the moment we began speaking there
was a woman and suddenly in the midst of
the speech ~ we found there was a man,
with the confusion caused by the changing
sexes, —the lumbering lion Kalp Nath
Roy. who could hold up the work of this
House from this side, but while on that
side, is helping the  functioning smoothly
with the work of thjs House so that I
believe that this week we have  done

more legislative business than in any
other week in the last six years that I
have been associated with it, the

effervescent, eternal fighter, Ramanand
Yadav, whether on this side of the House
or that side—I was n.ever sure whether he
was on the Treasury Benche; or on the
Opposition because he is a fighter—also
tfie formidable female brigade. Usha—
Monika—Saroj. The bell can go on
ringing  but can . never stop
them from makng their points— on
the other hand there wasone part
of  the female  brigade here, the
Rajmata, who—she was the first person
that I have seen in my life doing it—in the
midst of her Budget speech when the bell
rang, stopped and sat down—that was
the nature of the female brigade that we
have; the effervescent leader
Pranab Mukherjee, the silver-tongued
Advani, our businessman-turned econo-
mist Morarka, the highly excitable
Kalyan Roy, and the voice of reason that
came through Surjeet, and the eternal
points of order from myfriend, Shiv
Chandra Jha—these are some memories
that we carry, along with the losses that
we have suffered in Bagaitkar, in Bhupesh
and in Piloo Mody. I join with all my
friends in thanking the staff, the
present staff and the staff who have left us,
particularly I want to name Sriram, * be-
cause he has led through the ‘maze of rules
and regulations which I
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never understood but by which we have
lived these six years. In the end, I como to
the moral

factor. In the concluding pages of the
Ramayana, yhe, he great Havana was
lying mortally wounded and gasping, for
breath, Rama called his brother
Lakshmana and said, "Lakshmana, now
we have won the battle and we have to go
back and rule the kingdom. We have
been so long in the wilderness that we
have forgotten what were the means and
secrets of a kingly rule. Will you go and
ask the dying Ravana as to vhat is the
secret of Kingly rule?" Lakshmana
approached Ravana. Ravana then asked
him "Have you done enough against
me?" Lakshmana replied; "No. My
brother asks what is the secret of Kingly
rule?" Then Ravana replied: "The secret
iy very simple. Do your duty, come what
may; and what you have to do today, do
not put off till tomorrow."
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DR. RAFIQ ZAKARIA (Maharashtra)
: Mr. Deputy Chairman, Sir, , [ deem it a
privilege to have been a Member for six
years of this august House. And, Sir,
while I have no U-tention of repeating all
that ha; been said here by my
distinguished predecessors, I would be

failing In my duty if I do not share my
sentiments about
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the most memorable times tbat I have spent in
the midst of my friend on ' both sides of the
House.

Sir, T do not want to g.o into the
past. Suffice it to say that I joined
politics when I was a young student,
in the ordeal of the "Quit India"
movement  fighting Muslim  communa
lism. Those were the dark days
for those of us who belonged to the
minority community and who could
. still stand for certain ideals and values
which were not appreciated by my
co-religionists. ~ Thereafter, due to the
support that I received from the Con
gress, with which I have been asso
ciated right from the inception, of my
public life, 1 received many honours,
I joined the Maharashtra Legislative
Council for a year or so and then,
Sir, for almost 13 years. I was an
elected Member of the Assembly,
being also a member of the State
Cabinet for those fiften years. From
there after the route of our party in
the 1977 elections, J came to this
House. I came here on behalf of the
other  Congress  Party. Now, Mr.
Deputy Chairman, Sir, the days that
I spent as a member of the Opposition
on the other side, where 1 received
the  utmost  co-operation from  my
colleagues, who elected me as the
Deputy Leader of their party, till the
time I have spent on their side, 1
cherish. There is only one regret I have. All
through my .political life I remained loyal to
my party, to my leadership, and worked for
the values and ideals for which they stand.
But in the turmoil that took place, as I said,
there is one lapse that I committed, which I
have ever regretted. Otherwse all through
these forty years never did I falter in sticking
to those values and principles. Sometimes
yours mind gets confused. Sometimes you
lo<:e direction. Sometimes you falter and fail.
I failed only once, and that wa in not
evaluating properly the evil designs that were
incorporated in the Special Courts Bill. I was
a Minister myself for more than 15 years. So
were many of my colleagues an that party
under the learderahip of
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Mr. Yashwantrao Chavan. I tried then to argue
in our Executive but there were others who
prevailed. I should not have followed suit. But
1 did. It is at such moments that one should not
lose-ones sense of, direction, .understanding
and pourage ofi conviction. I wanted to pour
our my heart because it is something which
ha& alway, made me feei ashamed of myself,
because 1. forgot to see through the
background of some such kind of
investigation, which the bill intended. I shoud
not have allowed myself to be a party to this
diabolical desigh-which political
circumstances beyond our control later
corrected and the nation was restored to a
sense of steadiness in our public life in 1900.
But that is all past history. As the famous
Urdu poet, to whom my friend just now
referred to, Sikandar' Ali Wajd, who was also

a Member of
this H
ouse said:

Today, with anguish and pain I am leaving
this House. I do not kinow where I am going.
But wherever I be, I want to reinterate, I shall
ever remain loyal to those ,vey ideals and
principles for which )my party has always
stood. The interruption that was there in my
life was an unhappy episode. The Congress to
which I belonged from the beginning is the
same Congress to Iwhich I belonged today. Till
I die, I will continue to belong to that
Congress. I am most beholden, first of all, to
my leader, Shrimati Indira, Gandhi who went
through so many ordeals—when some of us
feel disappointed, we must look to her for the
examplary courage that she showed during
those times of stress—and to this party which
through all these years withstood all sorts of
onslaughts and carried on the torch of progress
and of well-being of the common people. I am
Sorry to part company. I am sorry to be
missing so many of my friends on both sides. I
was a vociferous Member on the other side.
Naturally belonging to the ruling party, I had
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to be subdued. That is a part of the
democratic process. Therefore, |
don't blame Mr. Dhabe who laughed
when 1 said it or any other Member oa
the other side if he trie*

to be obstructive. Perhaps it js the role of
the opposition to do so. But the ruling
party has to be more responsible and in
that sense we may sometimes be
misunderstood. We have been called all
kinds of names from "bonded labour" to
God know, what, "sycophants, Cham-
chas." We have been given all these
epithets. That is a part of the game. But
still our side has to do its duty. I think
that despite all the voice that we raised
and despite all the troubles that we
created amongst ourselves and against
each other, I can say that this House is an
institution of which we should all be
proud. Those of us who came from active
public life were not surprised at there
disturbances. But many who perhaps
came here not with that experie ice were
rather taken aback. I remember that
within 10 days our Chairman, Mr.
Hidayatullah, expressed his anguish at
not having been able to control us and the
couplet that he recited.

“oghr arr a1 fooTvoaow
S BN,

g TiutA § % Fm 7 wmar
grar

But I don't think he is any longer
ashamed. Of course, it is different from
the Supreme Court or the High Court. It
has to be. Therefore, even those who
occupy the Chair learn by experience that
while they have to control, they too will
be controlled by the Members from down
below. I must, therefore, express my
deep sense of gratitude to the Chairman
with whom I had some encounters also,
as you know, and to the Deputy
Chairman with whom I have had no
encounters and who has always been
generous to me, to the Leaders of the
Opposition and many of my friends on
the other side who were always good and
kind and last, but not the least, to the
Leader of the House, Mr. Pra-
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nab Mukherjee, whose scintillating
brillance is something which this House
will never forget. I often wonder how he
manages to store so many things in that
small structure of his. Doling out figures,
remembering facts and going even into
historical details is something which can
baffle even the most learned among us.
He has acquitted himself admirably and I
know that his future is bright. From here
where he will go, I do not know. The
height is too dizzy. But his meteoric rise
in the history of free India is worth
emulation by those who be lieve in
democratic functioning.

Sir, I also cannot forget my good friend
Mr. Kalp Nath Rai, and I remember
seeing him on the other side when he did
not allow anybody to speak, when it was
impossible even for Mr. Advani as the
Leader of the House to confront him.
Even Mr. Morarji Desai and Mr. Charan
Singh were helpless against him. And
suddenly as the Minister for Parliamen-
tary Affairs you see the same Kalp Nath
Rai being transformed into a quite, docile
creature, sitting by himself, listening to
all kinds of provocative statements,
sometimes against him, and never
reacting. If Ministership can bring about
this transformation, I think, many of us
deserve to 'be so blessed.

Sir, I do not want to express my views
about other leaders and other Members.
Dr. Malcolm Adiseshiah has given a
good picture from his point of view. But
I must thank the Members of my Party
who gave me as the Depu'y Leader the
utmost cooperation and support. I shall
cherish all these memories till T live.
Thank you, Sir.

MR. DEPUTY CHAIRMAN: I think,
I call upon the Leader of the House now.

SHRI B. IBRAHIM (Karnataka): Sir,
I want to say. I am also retiring.

MR. DEPUTY CHAIRMAN: We
have to adjourn the House. We cannot go
on.
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SHRI PRANAB KUMAR MUKHERIJEE;
Sir, I join in the sentiments expressed by the
Hon. Chaiman and all my colleagues on the
floor of this House for the last almost two and
a half hours.

Sir, parting is always painful, and it is more
painful when we find that unlike the other
House in this House because of its composition
a part goes and a part remains. Naturally, the
remaining part has the sense of always losing
something, and at an interval of every two
years, we have to face it. I would not like to go
into the details of various points raised by the
hon. Members. I am also in this House for
quite some time. I think, Mr. Kulkarni is a little
senior to me because when I came here 15
years ago with my seat No.213—1 do not
know exactly where it is just now—I used to
find always three names in almost every
question—Mr. A. G. Kulkarni, Mr. Krishna
Kant, and Mr. Chandra Shekhar. Two of them
have gone to the other House and Mr. Kulkarni
is still here.  We have seen many brilliant
expositions by illustrious leaders. We have
seen this House exercising influence and
taking decisions which are having far-
reaching  effects. =~ Major  constitutional
amendments which  resulted in the abolition
of Privy Purses' came out of a non-official
resolution tabled by one of the Members of this
House. This House, since its existence, has
exercised its influence over many important
events and I have no doubt it will continue to
do so. Obviously, the character, and composi-
tion with the changing time, and with the
passage of time will take  new shapes, new
dimensions. For the present, I think all of us
present here will agree with me that even in the
last six years this House has witnessed many
important events. In many ways it has created
precedents, has tried to influence the course
of events. If I remember correctly, when we
were sitting on that side and Mr. Advani was
here, apart from other procedural parts, it is, I
think for the first time, that we returned the
Fi-' nance Bill in 1977 and a situation
t&me when Ldk Sabha had to say
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that they did not agree with the re-
commendations made by the  Upper House.
W, returned the Finance Bill with amendments.
I think it was for the first time that in 1980 the
Motion of Thanks to the President was amen-
ded . This House has asserted its right. I just
wanted to mention these incidents in order to
indicate that this is not a secondary chamber.
This is supplementary to parliamentary
functioning and when situation demanded it
asserted its right, and, at the same time,
during 1980, at least for a few months when
we were in a minority— in fact, during 1977
and 1978 the Janata Party did never get the
absolute majority of this House—still we did
not find difficulties in functioning in closer co-
operation with the other House, which is
directly elected by the people. The
significance and importance of the institution
lies there. True to the parliamentary tradition
we have behaved, whatever be the composition
of the House, whatever be the political
affiliations of the Members belonging to this
House. Many a time, we have acted with one
voice, irrespective of our party and political
conviction, when situation so demanded.
New conventions have been established
and, to my mind, all of them are healthy
conventions. Rules have been changed, and
readily I remember, we will be missing Mr. Era
Sezhiyan. It is because of his sincere efforts,
when there were irregularities in laying the
papers on the Table of the House, that a
Committee was constituted. He wanted to
institutionalise the arrangement to oversee it.
Naturally, these things come to our mind
particularly on an occasion like this. We will
be missing some of the very brilliant speakers
belonging to different parties on this side and
that side. If I do not mention the names of all,
it does not mean that they are not worth men-
tioning, but because of the paucity of time.
They will, of course, be coming to our mind
and we will be missing them very much.

Whenever in the last three years I had the
privilege, as the Leader of tfie House and as
the Finance Minister, of presenting the
Budget, instead of
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my junior colleague presenting the
Budget to this House, I used to present
the Budget myself and simultaneously
keep looking at Dr. Malcolm Adiseshiah
in order to find out what his initial
reaction was and what his views were.
During the debate on foreign affairs, I
think, many of my colleagues and
Members of this House used to look at
Dr. Bhai Mahavir, because not only in
his present term but even in his earlier
term also,—rather in this term he used to
take less interest in foreign affairs; but in
oarlier term; I remember—he used to
take very keen interest and made very va-
luable cotribution on the different
international issues. Still I remember and
also those who are Members of those
days will remember his very effective
intervention on India's participation in
Rabat Conference.

It has been very correctly pointed out,
and I entirely share the views expressed
by Dr. Adiseshiah, that always we used
to benefit by the views of good old
friends like Shri Harki-shan Singh
Surjeet. Many other distinguished
colleagues who are retiring on this
occasion, obviously will carry on their
activities and will contribute their mite,
and their experiences in the various
areca® of their activities; but to some
extent, this House will be missing them.
We will be the loser to a considerable
extent.

On this occasion. I also owe an
apology to all of you because I had the
privilege of indulgence; in that way I
would say I always had the indulgence.
When I came as a representative of a
single-member party in this House in
1969, till the day when I became Leader
of the House I always had the privilege
of ge'ting the utmost cooperation even to
the point and the extent of indulgence.
Many a time I said that this House
indulges me and they tolerate me even
when I am out of the track. It is because
of the affection and generosity that the
leaders and senior representatives of
various paries had for me and ftfie
atmosphere which we.built up. It is hot
correct that always I behaved properly.
Sometimes, and of late, I
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found—and some newspapers also
commented—tha;t I used to lose my
temper very frequently. I hope the hon.
Members would not mind it. Sometimes
it happens that all of us do not behave in
the expected manner; But true to the
traditions of this House, we do not keep it
in mind, Somehow or other we have built
up a* system in which the moment- wt;
cross this door, we leave everything here.
We need not even go to the entral Hall
and sit over a cup of coffee or tea. The
moment we are in the outer lobby, we are
different. And 1 agree with Shri
Manubhai Patel that it is not always the
persons who occupy the seats; sometimes
the seats influence the persons who
occupy it, and the exchanges are not
between the persons; many a time
exchanges are bet ween the seats
themselves.

I would not say good-bye: I wish you
to have a very peaceful and purpose ful
life. All of. you are active politicians and
leaders. 1 would say goodbye for the
time being. Meet you again.

Thank you.

ME. DEPUTY CHAIRMAN-. Now
papers to be laid. Shri Makwana will lay
the papers on behalf of all the Ministers,

SHRIMATI MARGARET ALVA
(Karnataka): Mr. Era Sezhiyan wiH
object.

PAPERS LAID ON THE TABLE

Report (1983) on the Working'
and Administration of the Companies
Act. 1956

THE MINISTER OP STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA): Sir, on be-
half of Shri Jagannath Kaushal I beg to
lay on the Table a. copy (in English and
Hindi) of the Twenty-seventh Annual Re-
port on the Working and Administration
of the Companies Act, 1956, for the- year
ended the 31st March, 1983, under sec-
tion 638 of the said Act. [Placed in Li-
brary. See No. LT-7967JW].



